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Improvement of Railway Stations in
Punjab, Uttar Pradesh and Bihar

*229.  SHRI MOHINDER SINGH
KALYAN: Will the Minister of RAILWAYS be
pleased to state:

(a) the steps being taken by Government
for improvement of railway stations in the
States of Punjab, Uttar Pradesh and Bihar; and

(b) the details thereof?
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Hike in the prices of Commonly used
medicines

*223. SHRI SATISH PRADHAN:
SHRIVAYALAR RAVI:

Will the MINISTER OF CHEMICALS
AND FERTILIZERS be pleased to state:

(a) whether it is a fact mat retail prices of
21 commonly used drugs have shown sharp
increase in the last 20 months; as reported in
the "The Hindustan Times" dated the 12th
November, 1996;

(b) if so, the reaction of the Govemment to
the observations made therein and facts of the
matter;

(c) the details of action taken/proposed by

the Government through National Phar-
maceutical Pricing Authority (NPPA); and
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(d) the justification for upward spurt in
prices of essential/commonly used drugs?

THE MINISTER OF STATE OF THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SIS RAM OLA): (a) and
(b) The Ministry undertakes periodic studies
to compare prices of formulations. In the latest
such study it has been found that prices of 21
formulations had gone up. However, it would
not be correct to say that all these are
commonly used formulations.

(c) The National Pharmaceutical Pricing
Authority is yet to start functioning. However,
whenever instances of price violations in price
controlled formulations are noticed in the
Department, action under DPCC, 1995 and
Essential Commodities Act, 195S is taken
through the State Drug Controllers.

(d) Increase in the prices of bulk drugs,
excepients, utilities, cost of packaging,
fluctuation in foreign exchange rate for
imported items, changes in excise duty etc.
have been found to be the prime factors for
increase in the prices of medicines.

Poultry and Dairy in the Cooperative
Sector

*226. SHRI'V. RAJESHWAR RAO:
DR. SHRIKANT RAMCHANDRA
JICHKAR:

Will the Minister of ANIMAL
HUSBANDRY AND DAIRYING be pleased
to state:

(a) whether Government are  still
encouraging poultry and dairy in the
cooperative sector;

(b) if so, the details of the schemes;

(c) the overall plan of Government in this
regard and by when it is likely to be realised;
and

(d) how our position in this field compares
with other developed countries?

THE MINISTER OF STATE OF THE
DEPARTMENT OF ANIMAL HUSBANDRY
AND DAIRYING (DR. RAGHUVANSH
PRASAD SINGH): (a) Yes, Sir. The National
Cooperative ~ Development  Corporation
(NCDC) has been providing assistance to



